Honourable Shri Justice N. J. Pandya
B.A., LL.B.

1997 - 2000

Justice Niranjan Janmashanker Pandya, B.A., LL.B. : Born on 6th
August 1938. Enrolled as an Advocate on 23rd April 1962. Enrolled
Government Service on 22nd August 1977 as an Assistant Judge directly
from the Bar. Appointed as Joint District Judge on 9th September 1978

and provisionally confirmed as District and Sessions Judge on 6th

November 1980. Appointed Judge in the Gujarat High Court on 21st
June 1990. Transferred to Bombay High Court on 23rd October 1997.
Retired on 6th August, 2000.




